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CENTRAL AONINISTRATIUC TRIBUNAL
PRINCIPAL BENCH

N£iJ DELHI

0,A.NG.995/95

Hon'bls Shri A. V. Haridasan, Uic3-Chairnian(3)
Hon'bla Shri R.K.Ahooja, Msmbar(A)

Nau Oalhi, this 06th day of Saptambar, 1995

Shri R*C»Gaur
s/o lata Shri Bit Ram
working as P.A. to ODG(Procurainant)
Ministry of Homa Affairs
Daisalniir House
Nau Dglhi* ••• Applicant

(By Shri O.P*Khokha, Adv/ocats)

Uarsus

Union of India, through

1. Tha Sscratary
Ministry of Homa Affairs
North Block
Nau Dslhi -'l1G 001. ••• Rsspondant^S

(B y Shri Uijay Mehta, Advocata)
1

0 R D £ R(Oral)

Hon^bls Shri A. U. Haridasan, yica-Chairinan(O)

Laarnad counsal for the applicant

states that tha raspondants having bssn grantad

tha raliaf to tha applicant for which ha has

sought in his application. Tha applicant wishas

to withdraw this application. Hanca, this

application is closed as withdrawn. No costs.

(a.K.AHOgJA^— (A. U.HARIOASAN)
M£M8€RtA) UIC£-CHAiRMAN(3)
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